CENTRAL ADMINISTRATIVE TRIGUNAL ALLAHABAD SENCH

4llahabad this the iQA*‘ day of ewordsr - 1994,

Hon' ble Mr, Justice B.G, Saksena, Vice=Chairman
Hon! ble Mr, K. Muthukumar, Administrative Member

Original Applicstion no. 83 of 1992.

1. Dilip Kumar,S/o sri Om Prakash, Guard, Railway
Guarter no, 511B, Lslitragar, Allzhabad.

2. Fradeep Kumar Yadav, S/o Sri K.L. Yadav, R/o
367/322, lohatshimganj, Allzhacad.

s a® ¢ Auplicants.

Counsel for the applicant sri sunil Rai

Vers us

le The Unicn of India through the General }anager,
N. Rly, Beroda House, New Delhi.

2. The Divisional Railway Mgneger, Northern Rallway,
Allaghabad,
3. The Senior Civisional Gommercial Superintendent

N. Rly allahabad,

4, The Senior Divisional perscnnel Officer, N. Rly
Allahabad,

S. The senior Divisional Accounts Ufficer, N. Kly,
Allshabad.
. +o Respond:nts

Counsel for the Respondents Sfi A.V. Srivastevs/P. ia@thur
sri B.B. Paul.

Alongwitih
Ofiginal apclicetion no. 406 of 1994
1. subhash Ghandre, S/o Sri Rajs Ram, R/o 407, Rajapur,
Distt. alighabad. .
2. ﬂﬁﬁ%%a%%@arv s/o %. prasad, Rf/o 317, K D.S.A. Ground

Versus

1. g@eﬂq?i?n of égdia through the Zereral kanajer

32X0 Hcuse, ivew Delhl.

2. The pivisional Reilway i@nager, N. Rly Allahabad.

Vo
bel L2




R/o 877=A shastri Colony, D

/o2 /]

Vers us

of India, thro;gh 3sn

3. The senior Civisional Comnercisl, Superintendent

N. Rly allehsbed.
.+»+ HRespond=nts
| “ 3. originel application mo. 110 of 1993

l. Syed Nizam Hussein, l/o sveg¢ Ali hHasan, Afa 29 yrs.
R/o tohalla Chiktoliy P.S. Mussaindbzd, P.0O.
Japla, District palsjum.

2, Ragubir Sharen Kharwir, g/o|3ri S. suncer, Afa 33 YES

istt Mugalsasrai.

wee Appiicants

1, Jnion eral Manager, M. nly
Rai lway Board, Barodk Housel, New Delri.
: ief G {al Suppri (. Rl
2 gtge.cﬁgﬂfﬁgigi.SJp“rlnéendent. N. Kly Barodas
[
3. Divisional Railway M‘nager, Northern Rai lway

Nawab

vyusuf Road, Allahabad

4, geni>r Divisinal Cogtercial superintendent, -
N. Rly Nawab Yusuf Road Ailahabad. .

..+« Respondensks

4, original Application no. 39 of 93

1. Nirzla singh, S/o i. singh, a/a 30 Yrs, R/
Ram Bessic Vidalaya, Dargan), Allahctad.

5.  Tarak Math Fandey, 4/0 B.D{ Pandey, a/e 30 Yes. 4
'l}age Kewa lpur, Post|Beri-Vise, District
3. Kamla Kant Shuakla, $/o P.N| shukla, R/o Raem Bisic
vidyalaya, Daroeganj, ~llsngbad.

4, Amar Bath, s/o Mangfu, R/o|Rem Basic Vidyalaya

5. sushil Kumar Tripathi, $/o|/K.S. Tripathi, R/o

viliage Lakshagrah,|Post Lakshagarh (Eandia),
Distt. Allahabaoc. |

6. shyam shanker sShukl, s/o bri B.3. shukla, RfO
Viis no Ashram Ram Basic Vidyalaya, Daraganj Distt.
Alla

abad.
... ‘pulicants.
Herpus

of india thrcjugh Genjeral sianager Northenmn
Rai lway » Baroda Hoyse, New Delhi.

*

Voo

.--3
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// 3 /]

Chief Commercial Superintendert, Norihern Rai lway
Baroda House, New Delhi, .

Divisiornal Railway Maneger, N. Rly, Allenhabad.

Senior Divisional Commercial supreingendent
N. nly allahabad.

6.

.. . Respondents }
e i
Crigingl Application no, 38# of 1993 k
;

Fezal Karim., ~/o Xchd, Kadim, R/o Vvillage Chakiys, :
House nc. 104/241 Rpost Office 3.P.0. Distt Allahabad.
Ajay Kashyap, S/o F.S. Keshyap, R/o 63 J.K. Fourth A
Avenue, Railway Colony Sfhith roac, Allshabad.

.es Applicants !

|

VeIsus b
i
1

Jnion of 1ndia, throagh General Manaocer, hkorthern
Railway, Laeilway Board Barods House N. Delhi.

Chief Commercial Superintendent, N. Rly Barodas ]
Howse, New Delhi,- ‘ L

Divisional Kailway Manager, Ncorthern Railway
Allahatad.

Senior nivisional Comnmercial Superintendent, :
Northern Railway Nawab Yusuf Road Allahabad, :

Kespongants. ;

Criginal Apolication no, 32 ¢f 1993

Garrul Hesan, Afa 29 vre Sfo Late Sri S.N. Hasan,
R/¢ l21Dariyatad, Jogighat, Allahatad.

e.. Appliceh

ersus

snicn of India through Gerral Kanager N. Rly, Rly
Boadd Baroda House hew Delhi.

Chief Commercial Superintendent, N. Rly Baroda,

House, Nev Delhi,
\Q&E\/ oy

|
i



A ©
@
// s I .
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3. Divisional Kailway Manageny, Northern Railway, 7
Nawab Yuaf Road, Alilahabad. 3
| 4, Senior Divisional Commercial Superintendent,
N Northern kailway Alishabadg, :
T |
'_"‘3. . : OQ.'H—Q—SP—M—S =
i ; - |
7. Original A pplication no. [1782 of 1992 ’ f
]
1.  Vinod Kumar Sharma, ~/o SHri Chabi Lal, K/o 17/a
Lahie Mearg, allahabad. i
! i
| ee. Avplicant L
| | i
. i
L
SRS ,

Bt 1yl Biroda House, New Delh:. ¥
¥ {r* : 2geT, N. Rly -Alighbad. = E_
= + v+« Respordents 3
3 - T : o 1
; Qriginal applicatioh™nos 1534 of 1992 3

E ‘ . - T [ oo | 2 ;

? l. Skyam Naorain singh,| 5/0 R.N., Singh, R/o ®ill & Post !
| : Jemauli, Distt. Bakpur, Bihar. i
2. Ravindra Tripethi G/o sri| s.C, Tripathi, R/o E
Vill, Dharampur Ghufwa, Tehsil .pPhoolpur allahabad,
3. Ram Bharat, $/o sirghari Lsl, R/o Deogalpur, Post
M&  Mau Aima Distt. Allphacad.
eeas Aprlicant
1]
Versus :
1 ’
1, Union of 1ndis, thrpugh Secretary Railw:y Board,
Rafi MMarg, New Delhf.
b 2, General Manager, Noythern Railvay, Railway Bhawvan
Nias (Baroda Hous) New e lhi. \
I %ﬁﬁ/ o
Y _ A T A e e——




3.
4.

8.

9.

1.

Chief Commercial Superintiendent. N. R
(Baroda House) New Delhi,

/> /]

ly ReailBhawan

Divisional Railway Manager, Northern Railway,
D.Reiis Office-Nawab Yusuf Road, Allahabad.

senior Divisional Commerciail Superintendeﬁt,'N. Rly
D.R.M. Office, Allahabad,

... Respondents

original Application no.352 of 1992

Rajendra Prasad pandey, S/c Sri S.P. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzapur

“The Divisional Railway-Hanag

"Versus

The Union of india through

Senior Divisional

Original Application no. 430 of 1994.

Rajendra Kumar, s/o sri F.N. Jaisawal, Rfo 225
Gandhi Nagar, mutthiganj, Distt. Allahabad.

Remesh Chand, s/o Sri Late Hari Lal, Rfo 19/216
Luker Ganj, Distt. Allaébad.

cee 'Applicants

Versus
The Jnion of India through the General Manajer
N. Rly Baroda House, New Delhi.
pivisional Railway Manager, N. Rly Allahabad.

enior pivies . .
S€N1or Divisional Commervial Superintendent,
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N. Rly, Allahabad.,

11,

1.

2.

Criginal Applicatibn

Ram
R/o

Km.
srivastava, R/o 1

Al

Dinesh Kumar, Afa
R/o

Jnion Of
Rai lway,

i

Yu

senior Divisionathommerc

N.

Oor

Ka

r/a

Br

i/ o

Ka

a/c

Rajesh Kumar, S/o
544 Colonelgsnj,

ATun Kant Srivas

a/d 3: Yrs R/o A#dad Sguare, .i.mbagh, Allahabac.

Km,
R/O 133-BC3

Km 4

|
. verius

Chief Personnel Oﬁficer,
ew |

i
Divisional Rallwa# Manag

/o6 [

no.

183=Alopibagh,

lc: ha bado

3. Yrs s
village & rost

india,

De lhi,

suf Road, Allahabad.

Rly, Allahabad*

[N

ginal Applicat#on no,

182/K/1, A«Dsl

iljesh Frasad, sfeo Sri

mlesh Singh, b/; sri R

iNarain
llahal
dy 3/9

Vibha Sarswa
Lead

» D/0 S
Roead,

Abha sarswat,

Niranjan singhL’R?a 3
Allahgbad,

shashi srivastava, A/

roush g

R@spohdents

400 of 1994

App licents

L 2 B

N. Rkly, Eeroda House.

rial Superintendent

Res pondents

LI

399 of 1394

m Bsli singh, a/a 37

129 alopibagh, Allchigbad.

ad.

sr: M.P. Srivastava,

p/o SJE. Sarswat, afa 27 Yrs

N

4 26 Yrs, Dfo sri V.N,
Dhinghwas Khothi, Alopibagh,

\/
4

K. surswat, aje 32 Yrs
Rai lway Colony Allahabad.

5 YTs, 8/c sri R.N. Singh

3

s/o sri G.S. L2l srivastave
sindhdra, Distt. Mirzapur,

t leneral jianag:sr, Northern
Railway Board, karode House. N. Delhi

'r, Northern Railway, Nawab

E

“
dir ahmed, s/o $ri Abdul Ghafoor Khen, Afa 30 Yrs
ZColeny Hajrocpur Allshebad,

.arain Prassad, Afa 26 Yrs,
93-iatiysra Kbadm alppibagh A :lanabad.

IS,

Prasad, a/a 28 Yrs, R/o

7

e b i ekt vaze 4o




/Tl

B/G 133-3C, Lead Rosd, Rallwsy GColony, xllahabad.

e

Revi shenksr Srivestava, /o Sri Prem Kumer,
A a 26 vrs, R/ 130-C/5l-L Rairovp-pur,
Allcnabad,

e..  Apwlicents

Versus

Jnion of 1ndia through General Mansg-r, N. iy,
Railway Bourd, Baroda House, New Delki.

chief Personnel Cfficer, N, Rly Barcdu House,
wew Delhl.

Divisional nallway lshalel, N, Rly, 4 llechabad.

senior Divisional Gommerciel superintendent, . Ely
meawalb Yusuf Road, Allansbad.

ese s lespoOnrents

Criginel Application no. 397 of 1994

piyush Kumar Dwivedi S/o K.K. Dwlvcdi, afe 29 Yrs

R/050~A iadhwaspur Allchabad.

LT G S W R = =

n.omesh saran §/s Hari Bhunker Lal, A /8 34 YTs
R/o C-27/273-3, 1ndian Pres: Colony Jagatganj,
varancsi,

Ne jeev Kumar Srivastave, S/o P.M. Lal, a/a 30 Yrs
R/0 CK=063/209-4 Choti Piyarie District, varamasi

amulya Kumar Gupta, S/c Sri N.K. Gupts, a/s 30 Yrs
R/o 17® yurana Ketra, Allshsbed.

surendra Kumar S/o K. Lal a/s 30 Yrs, Rfo Vill. &
Tost Halimpur, Distt. Veranasi.

Hakesh Behsfi Srivasteve, 5/0 K.B. Srivesteva,
Ala 26 Yrs, B/o 12 Shas-Ki-satti, Khuladbad,

Allahaoad,

Friye rKant Srive:tava, 5/0 Sri A.N. Lal, afa 55 Yrs
k/o S=1/64-2G Chupe-Fur, Distt. Varanasi,

Fraveen Kumer 35/0 Sri : .Frakesh, ~/a 23 Yrs R/o Shiv

3/13-K-8, Nawalpur Colony, leerapur Basahiee,
Varanasi, '

..o Applicants

Versus \\

R

C g



14,
1.

4.

1.

2.

15,

i,

uni on

Reilway Board, Barod

Chief
House,
Yusuf

senior
Nawab

Original A‘ﬁplicatio& no, 17

Re jendr

singh,

Allzhabad.

Char am

vill. Shambir singh

Distt.
Mahesh

R/o iiohalla i arsurampir, Pos
Varanasi. \
| |

i
Munng Lo
@ vill
Mugals s

Union ¢
Baroda

Chief
House,

Divisio

Allahcbad

Senior
Office,

urigina

Lal Bahsdur, s/o sri fhanra,

Fersonnel Offi er, Nox

Divisionel Reilway M nag
Road, Allahaba

Commercial Superintendi

// 8 //

of India, thro gh General Manager,
House, New Telhi,

New Delhi,

a Prasad , A/d 24 Yrs
R/o0 Vill Khapdti, pog

Pal singh, A/eiSQ Yrs
Aur ( Saw
Varanasi.

Prasad, Afa 35 Yrs, S

Afa 29 Yrs, s/c s
Chandha51 ( Khupwaha B
Llao Dlstto Va‘ andSl.

Vers us

f India, throug
House, New DeLhi.
New Delhi, |

nal Railway Mu$ager, [
ad. }

Divisional Commercial
Allanabad,

1l A oplication

Pivisional Cco merclaL

Yusuf Road, lahabad.

N. Rly,

thern Reilway, Barode

Nor?hern Railway, Naw§b
Superintendent N. Rly

4

Respondengs,

& v @

02 of G2

» S/0 Sri Rej Bahtadur
1 Khapatia, Distt

» S/o L.R. Slngh BR/o
T2n) P.0O. Aurei,

/o 5ri Remji Prased
t Mughslsarai, Bistt

ri Cheddi Rém R/o
asti) Post Chandhasi,

o App licants

ral Maneger, N, Rly

=nt, N. Rly, Baroda
v Rly hawab Yusuf Road,
Superintendent, DRM

e« li€zpoOndents

no. 1227 of 1993

Ala 28 Yrs,

\@y

R/o vill

.




BhSWQIOhi, P.Ol

2,

3.

q.

/o9

Kishorilal, S/¢ Jhanna, Afa 22 Yrs r/o vill,

sindhaur, Distt. Mirzapur

F.O. 3indhaur, District Mirzapur.

vorilel, §/o Jhanna, A/ 30 YT

Bhewarohi

«, Kfo Vill Bhawarchi,
p.0. Singheur, Distt, Mirzs ur,

— inesh prassed, S/o sri shvnat: Prasad, A /e 32 Yrs

R/o vill & F.O. beral

wam subhag, 3/0 Sri D. singh,

ni, Distt. Mirza ur

A /a 27 Yrs, R/O

vill Murahuan, P.O. Shikargenj Distt. varanasti.

suril Kumer, S/o sri

r/o B.F. 285 Revi hajar

Ransni Lal a/a 31 Yeras

vughalsarei, ‘arenasi.

Versus

Golonv, heer Keil Nenir

Apuwlicents.

gpion of India through General Manager, N. kly Rail-
way Board Barosga House. New Delhl -

Shief rersonnel Ufflcer, !

Delhi.

Rly Baroda lHouse, New

Divisional Roilway Menc .er, rvorthern Railway,

Nawao Yusuf noad, a llahiescc.

senior Divisional Commercial superintendent
1. aly, Nevao Yusuf Road, Allahabad.

x. . Respondents

original Agpliceticon no, 873 of 1993

gantosh Kumer Dwivedl, 5/0 Late Sri R.h. Dwivedl
/o Vill & Post Sindthora, District iiirzepur

Tenchir <ingh, $/0 S.N. 3ingh, r/o vill sultsnpur,

P.0. Makhme} ur Distt. ilau.

virendra singh, s/osri S. Singh, r/o Vill Rampur
Alldhabad.

post RampurDhamave Ditt.

Jitendra Bohadur singh, s/o sri A.singh, r/o
vill and Fost Rampar Dhamave, Bistt. Allsfhiabad.

nén Vijei singh, s/o 8.%. singh, r/o vill € poct

Asmpur Dhamsva, Bistt

Vinay Kua-er singh,s/o sii

kodhe singh, s/o €3 R. Bahedur, r/o vill chadpur,

Ailahabad,

ighesh §ingh a/a 22 Years
r/o vill & post Rempur, Dhamava, Distt.

Allszhabead.




post

8.

9.

10,
Churiyasni, posi churiyeni

11. S.C. . insh
Mahi Alleha

E

12, Hardwar, S/o Rem Si#gh, r/
Disti. Azamgarh.

13, Ajai |[Kumer Srivestava, S/o
srivastave, r/o Vill & pos
Mirxa,ur. ‘

14. Anant rathak, s/o SiN, Pat
Karelli Allahabad,

15. Kunwar Surendra singh, S/o
+ -+ Beli|Madari, post Sfiswan,
16, Ramesh singh,_sfo M. Singh

Dhemava, Distt A ilahabad.

17. S.K. | Gupts, Sfo K.L. Guptg
Colony Varanasi,

18, Hishsmuddin, S/o srfi sahay
Magar Colony Allahdbad,

Versqs

le Jnion of India, thijough Js
Railw ay Becard, Banoda Hoy

2. Chief Fersonnel Offjicer, 1

, NMew Delhi,

3. Divisicnal Railwey jiencger

nawap Yusuf Road, Allahgba
4. Ssenier Divisionel Jommerci
Noet

ern Railway Allahsbad,

. Singh, R/o vill sahimau.ul,
npur, 1

PDistt. Allshabad.

Raghyvendra Pratap s;ngh, sfo sri v.singh r/o vill

Distt. Fatehpur.

ra, r/o vill Jathi fost
bad.

b vill and Post Kaunia §

sri (.ate) saheb Lsl
t sindthora, Bitt.

hak, r/o B~24 G.T.E.

singh r/o Vill

JGB- v
Allahabad, ;

Distt

vill and pust Rémpur 1

, X/o

, /o 4 HB/107 G.nga “agar

ddin, r/o 537-A 3hanshyam

Applicants

3

nerel Manager, N, Rl¥

se, N. Delhi.,

orthern Railway, Barode
, Northern iiailway,

d.

al Superintendent,

. ++ Respondents

\
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4.

Se

(W) ' ;
Originel A pp-icetion no. 779 of 1973
nahesh Kumar, S/o sri H. 1al, r/c New lasker Line,
p urana Balhrane, Allshebac.

... Applicents

Versus

The wnion of India through the General Menager, .
nortnern Railvay, Bsrods House, New Delnhi.

The Divisional Railway y.anager, horthern Ralilway
allahabac.

Tre s-nior Divisionsl sommercial Superintendent
nortnern Reilvay Al lconabad.

The senior Divisionsi perscnal COfficer, k. Riy
Allahabad.

The Senier Divisional accounts Officer, N. Rly allahal

P Res’:)ond@nts

Criginsl Applcation no.746 of 1993 v

gamarnath singh s/o Salik RHam g/o vill Kureh=-Khurd,
pP.0. Mugalsarai Distt 1ugalsarai.

m prakasn Sharma, S/o lLaste SIi puttoo lal Sharme
@fa r/o vill parshurampur (sikatia) P.C.
Mugalsarai, pistt Mugalasria,.

... Applicenrts

Vver sus

Union of India, through General Mane ;er N. Rly
Railway Board, Barods HOuse. lew Delhi

Chief Fersonnel Officer, N. Rly Barode House
N. Delhi.

Divisional :1.ilway Manager N. Rly Allshawvad.

senior Divisional Sommercial Superintendent, N, Rly
Allahabad,.

.. Respondents

Original Applicetion no. 530 of 1993 s

mamesh Chandre, /o Sri L. Sherép,r/o vill ;
‘Jmargani P.3. Raipur, Tehsi Machlishahr, District |
Jaunpur. \




2e

2.

3.

4.

29,
1,

/] 12

satya prakash, s/o
Rampur sawai, F.O.
. Jaunpur.

a prasad, s/o
11 patii, Dist

Raipur, Tehsi
» PeO. Surwan
Pragpgarh.
shankar, s/c
ill vanbirpur
Raipur, Tehsi
Lal, 3/0 sri
r, Tebsil Mac

R Teh51l Mac

Vers

of India thr
Raiiway Hailway Bo

Chief personnel Of
House,

Divigional Railway
Raod allshaiocd,.

Senior Divisional
Allahacad.

Criginal Applicati

shiv shanker, s/o

iost Gaura Distt.
Hari shanker, S/o
pos

Pam Bahadur, S/o sf- mchgn Lal,
Bazer, pPost jlukungasagan]

am singh s/c sri Murali, a/a 29 yrs /o
Behdaul Khurd,
il patti Distt.

hanker, s/o sri Chote| Lal r/p vill Banbirpur

n sirgh, s/o sL1

j  dra Frasad, S/io sri Hem Lal, r/cUmarganj

~al, spo Sri Ram hath, r/c vill Umarganj, P.O.

tew Delhi. |

Rampur, Distt Jaunpur.

// ®

4dhya, a/a 30 yrs r/s vill
o jupur} Tehsil Mechlishahr

$rinsth| r/o Gopalpur, p.c. Rampur
t| pratapgarh.

P.0O. Surwan Misirp ur,
pratapgarh,

1 Machlis hahr Distt Jaunpur.

Nuralli, r/o will Behdaul 3

misirpur, Tehsi 1 patti

sri Chiote Lel A /a 31 yrs
, PpO. Relpur, Tehsil Machlishahr

i
} ttachlilshahr, Bistt Jaunpur.
|

na%h o I
Hlishahz

villymarganj P.O.
District Jaunpur.

Rlishahy, Distt. Jaunpur.

... Apvlicangs

\
ugh Geheral Manacger, Northern
?d Barods House, New Delhi.

1cer lerthern Rai lway, BaroQﬁ-

.haﬂager, N. Rly Lawab Yusuf

Commerciial superintend:nt, N.R1ly

... Respondents

o no, |479 of 1993

carm Lakhoen, r/c vill Zehdaul Khurd

Frag; ggrh

rri Choditey Lal, r/o vill Bamvirpur

rfo Purani Bardahi
, Teh51l patti, Distt.




10.

// 13/

Ram Ashrey, s/o sri BRam Adhar; r/o village sukhan
misirpur, post suvanea, Tehsil Patti. Ditt pratepgarh.

vibhe Shankel, s/o sri Choltey 1al rfo vill
Danvee TpUIy post R-mpur oistt Jaunpul.

Rem Khelewan, s/o sri kandhai. r/o vill Sawal Rampur
rost serai Bika, Distt. Jaunpurle.

pem Dahadur, S/¢ ori Rom Abhilash, r/p vill
pue vharagrei, Fost suvnasa, bistil. pratapaarh.

~anshonker , §/0 <-i Chottey Lal, I/9 canvee Ipul,
pos i nam.ul Nistt. -8uUnN;Ule

12lji, Spo sri [ratapher, B/ vill Neerpur, wost
wadhupurl, Bistt. Jaunpul.

ghesh Nath, S/o sri Mata Saran , r/p vill & post
5ilaudhi, Distt. rota,.garh.

' ;\p . llC én‘t

- \Jersus

‘Jpicn of India through General ianagel, N. hly Railwea)
Poard Bafoda House, New Delhi.

Chief perosnnal Uf{icer, Northern Raiiway, garodéa
Hogse, New Deihi. .

Divisional,Railuay, manager, Northern Ral lvay
Allahabads

senior pivisional Commercial superintendent
Northern Railway A llahabad.

oo Res pendents

nriginal Apclication no. .216 of 1993

Kishen singh, S/0© ori Ram Nagina sin:h /o
1y yard Colony &T. no, 702=C, vugalsaral, Distt.
varanesi.

namesh, S/o sri Remil /o vill & P.O. . Farshusémp ur
sibtien post vuga lsarai, sistt. varenssi.

A5 hok KumaI Fanasey, s/o sri palmiky randey I/0
sibtien, parsnuranpUr, F.U. Mugalsardi, Aline . ar
Disttie V. Tenasi.

prem Kumar Srivastave, 5/c sTl S.bis grivastave,
r/o Loco Colony Cr. no. 128K Mugelsarei Disti
varanasi. :

Dilip Kumar sinha, s/o sri neep Nzrein lal,

R/o Harur Colony (I. No. 694-4 .ugalsarai, Distt.

VoINS e !
\\... Applicants

W o

o T P T T t—




®
/14 (/
vers us
1. Jnion of India thropgh General Manager, N, Rly
Railway Board, Barocda House, New D-1hi,
2. Chief Fersonnel Offjcer, Nprthern Railwsy, Barcde
T [HZise, New Delhi. 1; )
3 Civisional Railway #anaier, Northern Railvay
Allahabad, h
4, Scrior) Divisional Cor merc1aL Superintendent, Nerth‘rn
Railway, Nawab Yusu Road, | Allsheabad.
|
i »+e HespoOndents
29, Criginal Applicatiorﬁ no. 1905 of 1992
l. santosh Kumar s/o squ BeG. |[Sharma, r/o 145=4 Loco
colony All:arh. 3
oo« Applicant
Versus
1. Union|of India throuph the seneral Maniger, N, Rly
Baroda House, New Dellhi,
2. Divisional Railway M‘nager, N. rly Allanabad,
3. Serior Divisiocnal Cobmerciall Superintendent, N, Riy
Allahgbad, f '
‘ ; .+« Respondents g
|
%3 Uriginul 4 pplication no, 1303/92
1. sushil Kumer Pandey, s/c Ftik.N. pandey, /o
60 Bhendari sttion Rd. Jeunpur,
2, Smi, Jyotd Saxens, wlo sri k. Sexena, 99/303, sisawau
Badha Gheuraha, Konpur,
.o .'xpp llC ;ntS [
Vers
1. Jnion of lndia throudh Geneyal Mmanager, N. Rly
Baroda| House, New Do
2 The Divisiopal Railw jer, Northern Railway
\
W s
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llahabad.
3. The grnicr Jivisicral Coumerciel supdt. . Rly

DRV Office. Allahabad,

.++ Responcents

23, Original applicatior no. 1715/92

1. Indu rfrabhe rander, v/o sri B.N. Pandey, rfo
94/14 Galle Bszaer Tilhargenj. allanabsc.

2.  smt, osdbard ordiers, w/o sri OLp Mishra, r/fo
2. Bhandsri steilion Roed, Jaunpur. b

e.. Applicant

Versus

1. Union cof India through Jeneral AMeghaser, N. Rly
gorada House, New Delhni.,

2. Divisional RKailway Manceger, N. K1y A4 llchabad.
ger, Y

3. Senior Divisionsl Commercisi Supdt. M. Kly DRV P
Office , Allahabad. i

v e Itespondents

24, Original Applicetion no, 133/03

1. Kripe Shankar, s/o 5ri V. Nabh, Vill iata-ke-pura I,
F.O. Rem haggar, Pistt. Allahabed '

2. Jmesh Chandra, $/0 5ri . Prased, K/o Vill Tikeri
P.O. Bihamni Hitar, Distt. Aallehavad.

s Abuliconts

Versus

1. Jrion of indie through 3eneral lenager N, hly
Baroda House. New Delhi,

2. Divisional Railwey jrenager, N. ®ly, allahbaebag

a3 5r. Divisional Comuerciel Superintendent, N. Hly

DI Oifice Alishabad.
\\ .+« hespondents
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Lo 26, Original Ap:lication po. 514/93

| 1. sri Krishne hend Pathek, s/q sri T. Pathaek, rfo
i vill. amaon, P.0. Sa ibganj{ Distt. Varanasi

2, subit

» S/0 S.Ke #e, r/¢ Uma. Kutir, Statiop
Roa d » ! - '

aunpur.

| ... Applicant

ivisional Railkay Manager, N. Rly A llahabad.

Versus% 3
| 1. Jrion lof 1ndia through Seneral manager N. Rly
Baroda House, hew De‘hi.

5, Divisional Railway m%nager, N. Rly, allahabac,

3.. sr. Divisicnal Supen‘niendent GCommercial N. RI1y
¥ .- DRI Office, Allahabad,
@ é «s+ RespOndents i
% 2%. Original Appliceion no. 771/93 \
] . !
. 1. Sottya prakash Mishrd, s/o $ri R.S. pishra, R/0 |
j , 176 Krishna Nagar, Keedoanj, Allahabad. |
? ' ? ... Applicent’
é“ ? Versu&
? 1. Jnion Of india through General lianager, N. Rly
| Baroda House New Dellhi, "
! H

3. Bi.D'visional Commercial juperintendent , M. Rly
DRM Ofiice Allahabad,

... Res,ondenits

2%, origirel A pplicajon no. |#67/93

1. shas
Gha
Presient address 13

11 Kumar mishr;. s/o R.A. Mishra, r/o vill
2 ost Xarchama, P.5| Karchana, Disti Allatiabad.
- Tula|Ram Begh A llchabad.
2., Ra'endra Prasad Mihsra, sf/o sri D.p. Mishra
vill Kasidahan, PO$t Nethpipur , pilstt. varanasi

éﬁ_ 3 Ancap Singh, s/o SEI S.P.|Sirzh, R/o vill. and P.O.
1 ‘ Ram *agar Bhojpur,|[FP.S. Ahtoc, Distt. rratapgarh.

... Applicets

Versjus R - 17




28,
1.

20.

// vl

Jnion of 1ndia through General Manager, No.Kly -~
Barcde HOusé€, rvew Delhi.

nivisicnal Rai lway .Maneger, . Rly allahabDac.

5:nior Divisinal Commerciel Sdperintendent N. Ry
Allahabad.

Senicx pivisional personnal Officer, rorthemn
Reil lway Allznabad.

i0

nior Divisional Accounts uvfficer N. Ry
Allohabad

... respcndentis

original Application no. 1028793

Rajesh Kumar Tripathl, s/c Sri Re Tricathd
R/o 354/7/14 Jayantipur, DhumaDgeng Allancbad.

... Applicent

Vers Uus

jnion of indis through Ceheral Mane3ed N, nly
naroda House, N. Delhi. '

nivisional Rai lway .:anager, N Rly Allahcbad.

Senior nivisional commercial rranager, N. KLy
DRM, Oftice 4llahebad.

., .. Respondents

original Aoplication no. 1245 /93
shiv prekash Dubey, s/o 5.D. Dwivedi, r/fo vill.
Mawapurs (kakraha) P.O. Fatehpur, Disti. lieu.

... Applizent

Versus

Jnion of Indis througn Seneral [laneger N. aly
Baroda House. New De lhi.

pivisional Railway Maneaer, N. aly allzhaoad.

genior Divisional comnercial fenagel, N. Rly

Allahabad.
\\ ... Gespondents

meb- ... 18

[N

e reieAE TTET—e




3. Origin
l. Pawan
A, Aza

2. Arun K
Vill./

1. Union
Baroda

2. Divisi

3. Sr. .
A llah

32, Origin
Suresh Kums
r/o 36A/60,

l. The Un
Baroda
29 DiViSi
Allaha

33. Crigin

l. sharda
Alleha

2, Asrar
Allaha

// 18 A

1 Applicastion no. 13642/92

umar Psndey, §/o0 sSri

Nagar, South Melake,

mar Singh, S/d Late §ri Ramkont Singh, R/o

Versus |

e
S.5. Pandey, R/o 161/5
Allehabad.
«e» Applicaent
4

f India 'thrm.gh3 Gerjeral Manager N. Rly

House. New Pelhi.
nal R&ilway Mdnager,

visional Commdrcial,
bad. |

1 Application no, 15]
r srivssdava, §/o0 Sri
Judhwal, Tilhgrganj A

Versus |

ion of India through (
House. New Delhi,

pnal Railwey M%nager,

visional Gommeﬁcial S
bd. !

al Application nc, 16
bad.

Ahmad, $/o Sri Abrar /
bad.

Versus

Babu, /o Ghegsit La}

N. Rly aAllahabead.

Superintendent N. Rly

see Rg;pondents

11/92

R.K.L. Srivastava
L1 lahabad.

«+s Applicant

seneral Manage o, Rly

L 4
N. Rly Alle t¢ pae.

ipdt. N. Rly 1 ymm office

«.. HRes A0 ndents

»09/92

» B/0 ) g5, Nakhas Kona,

Lhma 3

“ees Applicant

. - 19

i

[}
£

g

3., r/fo 553 attarsuiya,
[




/19 /]

snion of 1ndia though General Manager M. Rly
Allahabad,

Divisional Kailway ienager, H. kly Allehsbad.

Sr. Divisionel Ccmmerciel.supdt. N. Rly A llahabad.

.+« Respondents

Crigiral Application no, 1628/92

vijai Kumar Sinha, S$/o sri D.N, lal, r/o Hapar
Coleny Gr. no. 694=-4 [tughalsarai.

sunil Kumar Sinha, s/o sri V.M, Lai, R/o Gr. no.
603=-B Hapur Colony Mugalsarail.

Nazayan Duatt Dubey, S/o Late sri K.D, Dubey, r/o0
131~3H, First Avenue, Rellway Colony, s$mith Road
Allanabad,

..+ Applicsnis

VVers us

Union of Indié, thrcugh General Mandger, N. Rly
Esrode House. New D-1lhi.

Chief Commercial superintendert, N, Rly Barods House
New Delhi. ' .

Divisional Railvey Remanger, N. Rly Allenabad.

ar. pivisional Coamercial Supdt. K. Rly Allehabad,

... Respondents

original Apclicction no. 1603/92

rithl.o sh Kumer 1.snhre, 53/¢ 5vi H,n. Uishra

r/p 41-C Baghamberi Roed, Tilek hegar, Allanebad,
sherad physni, s/o Lete sri G.P. Dhayeni, r/c

c/o 3.P. Dheyani, Prayag sangit sauiti, 12-C Kamle
.o hru Road, s~lluhobed.

Ramji Verma, 5/¢ 5ri iGN. Verma r/o House no.
173/8 keilusy Colony no. i subedérganj, Allahabac.

-« e s 4‘.pplicants

\




hfi
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®
Versus
l. gpion of India through generall Manager, M. Rly
Baroda H-use, New Delhi.
2, rhief Cammercial Superintendept, N. Rly Barode
i ‘House MNew Belhi,
i 3. Divisiomal Railway Nanbger N.] Rly allahated.
- 4, sr, Divisional Commercﬁal supldt. N. Rly allahabad.
| ‘
..« despondcenis. 3
36, Criginal application qo 1713/92
1. vinod Kumsr S/o sri R.{\\’ gam, r/o C 757, GTB Nagar
nsreli |Allehakad. ‘
5.  virendra Kumar, S/o.%;i R.s| Ram B/o 23/B/76/G/
AT ‘ 1003, allapur, Allsha ad.
- R iz
R G f'sanjav-ﬁumar Srivasto 3,-.5/0| 5zl R.F. grivestava
r/o 143B/5a, Chzkia, P.O0. GIB Nager, Allshabad.
| ... Applicents.
Vers us E
1. ni-n of indie througk Senerlal jananer, N. ily

N\éiﬂl Ce lhi .
2. The Tivisional Reilway Meneder, M. kly allahabad. L

3. sr. Bivisional Comml. Supdt. Northern Hallway
DRM Office Allchabaedy .

... Respondants

3%, Jricinal A Pplicbtiﬂ% no, 1821/92

Rocad, New Yar, Distt, Patna, Fresent Lddress.

L 1 sudhin Kumer /Sfo gr{ Hridape Nerain soutn of Janis
101 Anend Bagh uld Baiharsng Allahebsc,

Versus ’Qﬁ;}"
. 2y

Ter e yeres

B Yy
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nivn of inaié through Gneral judnayel, N. Bly
narons rouse. New Delhi,

nivisional Lallvey MancGel, pLnly Alleicved,

5r. Divisiconel ~ommercial supdt... ©ly Alléhabad.
57, Divisicnal rersonnal Officer . Rly slla haebed.
gr, Divisicnal Accounts Officer, N. nly allahasbad.

... despondents

original applicsiion no. 1822/92

arun Kamar, 53/0 sri Gob- sTivestave, 1/o 101,
1 Taindrena Alldwabdc

... Apislicant

Vers Jus

LNt on of Indla through t.~1§enéfal Manager, N. Ely
Parode House. Allehapad.

rivisicnal Railwey anagel, n. Rly alleheped.
sr. Dvisional Commercilal supdt. N. Ely. sllanaped,
se. Divisional personnal Officer, k. ~ly Allehabac.

sr, Divisional Accounts uffiicer, M. 3ly alienabadg.

.. Asspondents

Original Applicaion ro. 1825/92

virendra Pretap singh, s/o R. singh, 3/o0 lturéhen,
pos+t Shikargani, pistt. varenasi.

virendre Bahadur sinchy 5/0 s1k BB singh, Rfo
vill prempur, Fost Chak;c, Distt. Vaeranasi.

rohan trasad, S$fo sri lalil, n/o vill Nurehen, Fost
Jh1 (erganj, Blstt. Varengsi.

o3 Ke) Yad:v, s/0 571 Belt Yadav, R/o vill
‘rehur, Fost Shikaroani, Dictt., Veranasi.

shre Morari, sinch, 5/o sri R, Luret, r/o
1 ure han, jost snlb s1qgani, Distt. Varana51.

Sarendra Ietep 5ingh, 5/0 sri R.B. Singh, rf/o vil!
Frea urkost chakia, Distt, Varenasi.

\
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Versus |

1. Jnicn lof Indie through General lanader, N. Rly
RaToda House hew Delhl.

- 2. Shief [Commercial Superintengdent, b. Rly raroda
- House New Delhi.

3. nivisionel Heilwey m#nager, N. Aly Allehebad.

4. s, Divisioral COmmekcial superintencent ,
N.:Rly, Allahabad,

Responoents

40. Original Applicatiod no. 1231/92

= i. Kuwal, sinha, <fosri [.p. Sirha, r/o 233,
i : alrdhana, Allaﬁabad. :
= SO - ’ ;
T 24 ﬁ""’“--;f-,-‘f*;,; 2stave, 5/63113‘0'1 prakash, r/o J°/5l o]
= a '“"vﬁda Phawapur:"f%@ tgang, “A llahabeds 7. 7 za

..oo r‘\.J 11"an‘tS

= - Vers# )

1. Union of indis thr ghveneral maneger, N. R1y
Baroca House, New D ¢ 1hi.

2. 'D;V1alonal Rai lway %anager, N. Rly Allshsbaa.

3. sr. Divigionsl COmﬂercial supdt. N. Rly A llahabif.

L b ; ... HRespcondents

41. Original Applicati$n no. §33/92

f 1. Shwetéank Verma, ;? sri ByP Verme, r/o 25, Ghes kKl
’ satti, Khuidabad. Allahapad.

1 .o ;\Eikll thn't

Versus

i. Jnien of 1nida thrpugh Geineral Menaser N. kly
rarvda iHouse, New Delni.

2. fenersl Manager, N. Riy, |[Reilway Bhswsn ( Baroda
Louse), Now Delhi

TR R

- | R 23
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Chief Commercial supdt. N. Rly, Rail Bhawen,
Beroda House, New Delhi.,

Divisional Reilway Mana.er, N, Rly, DRW Cifice
Allehabad.,

Sr. Divisional Commercial sSupdt. N. nly, Allahabsd.

«es Hespondents

Crizinel Apclicetion no, 643/94

shiv Dayal randey, </o Late sri Pt. Krishan Pandey
r/c Block no.27/10, Lakour Zolony, Neini 4llshebad,

ee. Applicent

Versus

1, Ine Jnion of Inida thIOJgh General manager, N. Caly

a*oda %OJse, New Dclhl

3. Sr. DlVlSlonal uommer01al Aanager, h. ly Hllahaoad

.o+ HEpsoOndents

43. Original spplicetion no. 61/94

1, Santosh Kumsr Sinha, s/o L.J. Sinna, afa 32 Yrs.
r/o Vvill Kenharpur, P.J. Khardan, Distt. Varanasi.

eor Applicang

Versus

l. Union of 1ndia through Zesneral ienager, N. Rly,
Baroda House, New Delhi,

2. Chief Commerciel supdt. N. rly Beroda louse,
New pdhi,
3. Divisierel Railway lMenager, N. Bly, allsheiad.

4. 5. Pivisional Commercial Supdt. DEM Office
Allehabad.

«.. Respondents
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. 4%, original Applicction|ne. 394/93

1, anand singh, S/o Sri S.L. Singn, r/o 524-4, l1raffic
Colony 4llshabec, 1

2. Raj Kumsr 5ingh, /bl sri .| Daysl singh, rfo 5=
M.G. Mera, Allahabkad,

3. .ai praxesh sinah, Sfc s¥i |1.D. Bingh, r/o 5 i.G.
Marg, |Allshcbad. ;

4, santosh Kumer singh, s/o Srf M.D. sinuh, r/o 5= 1i.G.
Marg Alkhaiad, -

“e  SeX. 3ingh, s/0 I\.B. sinah,| rfo 13/3 Kerels Beg ‘
COlOD » .‘“Ohabud. ! ’

fretsy singh, 8/¢ Sri| K.p. sing:, Reld.
peél P.B. inter College., Pratepg.rh,

b, Jmesh
‘Pri ne

7. sunll|Kumar singh, "Voisri J.5. Singh, r/o Vill,
Gujerie, rost ijrayadeeh, Distt. Fratapaarh.

.P-D;ﬂ)h r/O \v’j-lln

un3T inob, i
'a;-{ustt. kratapgarh

Arsri NLN. Adhakara. _29'17~“" T
noln"ﬂf ' GhalgBe LD L
‘ dte
Kurar Barua, 4/o srifJ.C. Berus, r/o 89 R.N.
All:zhabac.

”Z~Lov

11. rajail Kumar Srivastavs, $/¢ sri  R.B.L. Srivesteva,
r/o 152 Balua Ghat, |allshajac.

|

12. Mukesh Kumer Srivastava, gfo sri d.5. srivasteve,
R/o 123 vatiyara Road, Allghaba:. :

.+« Applicents,

-,
% VE+SJ$

1. Jnion of india, thr agh Geheral Nensaer, N. R1ly
nailwey Boad, Eerods Housel New Delhi.

2, Chief Perscnnal Uffice* Ni Rly Bzreday rHouse,

New Ddhi.
3.
3. Divisicnal Railway fsncger|, M. Kly allshabad.

4, 5ri, Divisional Comphercial| supdt., N. fly
A llahsbad,

.o, nespondents

_ 4%. Original Applicetion no. 633/92
j ';*f i 'l. Ramji, s/o Late Sri LalaRbam, r/o 6lA/i Telierganji, |
i Allahebad, '
R Qe .. 25
'% o o e i ety s [ T o s _—
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Versus

snion of India, threough Senerdal nander, I Kly
s.-o0da House, Mew Delhi.

The Divisicnal Bai lway henager, . 1y, allanabed.

Sr..Divisional Commercisl supdt. N. Rly Allehabad.

... lespondentis

Original Application no. 706/32

Dipék Kumar singh, 53/¢ Sri (Late) B. 5inan, r/o
1B/8A Bhanghsmbrl Aoad, Allaepur, Allahabad.

Akhter Naim Siddique, s/o sri M.J. Sideigue, r/o
174 New Mehdori Colony, Alleghabead.

nohnd. Keleem, a>/0 sri Amir Jddin, r/o vill patulki,
p.C. Kanehtl Distt. Allahabad.

pilip Bumsr, s/o STi A.P. srivastsve, Rfo 9 Elgin
Road, Civil Lines, Allahabad.

Km. Shashi sriwastave, D/o Sri L.h. srivastaeve,
r/o 347, LIG Govindpur colony, Allahazad.

suresh pratép gingh, s/o Sri Hem Nesh singh, r/o
Vvill Chand Kaemanlye, F.O. Khut} F.5. Khera, LCistt.
allahabad, i

Le.  Apwliceni

Versus

Unicn of lncié throigh SecElLOIY, pailvay Boerd,
Rafi Merq, Mew Delid.

General lianager, N. Kly Reilway Bnevan, ( Baroce
Zouse) ew Delhi.

~hief Commercisl Supd. M. Tily Rei.wey BhewaD
(Barocd. House) allahacad.

Divisionsl Railway namages, N- sly, allahebac,

r..Divisiongl Commercial supdt. Ii. Rly, Dol
Office, Allanabad,

... espondents

4%, original App lication no. 648/ 92

\
R
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1. Ram vurtes, S/o Mewd Lal, 1/o 71 A Dale Allapur,
Allthbado

.8 - A‘L,-'p 1icdnt‘;

|
Vers us

: l+———nienrof India throygh Gengral anasger, M. Rly
o Barode House, New Ddlhi. "

2. Divisional Railway Menezer, N. Lily Alleghaced.

‘ 3. Senior Divisional Cdmmercidl Supdt. N. Rly Allahatf e

+ s » ResSpondents

AS. Original A pplicatian no. 131/92
l. neéd Kumar ‘dshra, 540 Ssri K.K. tiishra, r/p
26/10, shiv Kuiti, wripal Bhawan, Allanabed.

‘ 2. Frank ichard Menesﬁe, s/o|sri M.R. Menesse,
L ‘ $4/37, ©ld Mumfordgdni, Allehsbad,

; 3‘ O ;‘;p: li Caﬂi.

@ v
i Vers ug

1. Jﬁion of Indie, th dough Senerel lanacer, N, Rly
Rﬁil Shawan, Baroude. iiouse, |New Delhi.

2. ilvisiOnal Pallway Manegery N. nly DRM Jffice,
1o nabad, !

3. sénicr Divisiorael C amercial Sapct., DRM Oftice, - -
Npwab| Yusuf Road, Allchebadg. -y

i «++ Respondenis

H

89. criginal A pplication no. 736/92

'_n
-

Frxakash Chendra, Fa“dey, sfo M.D. Pandey,r/c
Vill R Post Dubawasl, Cistt! Allshakad.

«e. Applicant ;

Vers ug

b l. Jnior of indie, thré¢u_.h setretary, Railway Poard,
New D lni.

2. seneral lanager, N.{nly Rellway EBhawen (Baroda
House) lew Delhi,
; " \\
. : 2

"

| 7 - 27
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Chief Comuerciel 3updt. ., RlyReilwey Boaord,
hew Delri.

~jvisional Heilwaey Maric:ied, 0. ply DR utiice
1l he aCoe

.

> tJ

a

— =r, Divisicnel commerciéal Supdl. N, Lly, DRV
Allé habac.

... AesSpondents

Criginal applicstion no. 280/92

Guleb hem, 3/c Rew Laur, /o vill, 3cnecur, F.U.
-.0. Sencpur, Disti, Jeunul.

... Applicent.

Vers Us

jnicn of Indiie throush Leneral [lanacer, e ily
parcde rouse, 1ew Delhl,

pivisional Railwey 'lenecel, L. " ly, Allchabad.

sr, oDivisional Cc merciel supdt. M. Rly, DM
uitice, allchabad.

... €sgoncents

Jriginel applicetion no. 901/92

Durgesh eni iishra, 5/c 3ri C.b. “ishra, r/o
453=¢L Kydganj, Allahabad,

Fermeshwer Fraséd Trivedi, s/o Sri R.K. Trivedi
r/c 116=-A Bahadurganj, Tnakur Din K& Heiba,
nistt., A llahshad.

ehdrra Frasad Mishrs, s/c¢ sri K.P. sMishra, r/u
877=4 Mal Pasti, lhets Neperl, Distt. &llahavad.

A~ 14 . .
s .L\\iJ}v-Lng_:nt.

Versus
Jnien of 1ngia throuoh Gereral llensger M. Riy
naroda House, lew Deibd.

Chief Gommercial Supct.,M. nly Beroda House, New
D-lhi.

nivisiocnel hallway lianeger, . rly Allehabad.
Senicr Divisionsl Comuercial Supdt. Dit! vffice,

I\l [y :‘l A .
ndly Allahebad . \ Re‘..pc.nden'ts

%\» -0 '-18
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i 5Q, <originel Applic¢tiof no. 247/92

1. Dinesh Frasecd pFandey, S/¢ 4ri K.N. Fandey, r/o

vill. Relwan, F.U. #ahere, |Distt. Jirzepur,

es. apclicant

Versu#

l. Union of India throygh Gen¢rael lianager L. Hly

f.ew L¢ lhi., i‘ b
2, Divisional Reilway wanager Moo nly allenabac.
3. Sr. Divisionel Comngrcisl $.pdt. 1. Rly allabasbsd.

«e s HRespondents

53. Crigipnal Applicatio% no. 103/92

ishna lal s/0 sriﬁa. sendi, rfo 12/14 .G, 2arg,
.G.1.C. Conp cund, Alichabed.

2. Mi%endra sirghn 5/oi‘ri J. &ingh, r/o 2/85, Hems MNand
.¢3ar, Laetiyara Roadl, Alispur, Allshebed.

. . | . . .
3. Heri Shenker singh,!S/o Sri Rem autar $inah, r/o
2{45, Hame Nand iagpr, latlyare Road, Allahebad,
% i

4., ng sahadur Ram, s/$ sri Dal singsr kam, B/o
§~-~/2=-C, Baghambsri Recad,| allepur, allshabad.

dra heth,s/o sri Dudh|hath, r/o 535, Colonelg;ug
nabad, | .

eos Ap- licangs,

Versuk

1, Unien of india through seneral uansger, M. Rly
Beroda House, Mew Dplbi.

2. Divisinal Railway wanaver,l Northern Railway,
Allalabad,

3. sr. Divisicnal Cemmercial |supdt., N. Rly allsnevad.

e s AFSCN2ENRTS

.

]

1
N
el




Jl29 [/

54, wriginal Aoplicotion no, 1207/92
1. Suresh Chandra Supld, §/c STL Reja Hem Supia,
r/o 2 /3, tew iova Sud Lding, Leader ROeC,

T

sllanagbze,

2. rertho Sarthi DOBdar, &/c sri h.X. Dobdar, 294, ikuiel
pur, nllencbec.
... apalicnts, _
VeTsus
1. gpion cf indie ing Jagn sereral iana el Pe hkly,
“oroda Rouse, 1. Belhl.
2. pDivisioneld Rai lwey anazel, b .1y Allonebad.
3. sr. Divisionel commercial suodt. M. uly allahebad,

... esvondaontz,

5§, ourigienal A prlicetion no. 1345792

1. Krishanakant srivastava, 5/0 sri (~ate) munni Lal
srivastave, r/o hema hano Nagar, Bhardwél puram
Asllaghabkad.

Z. smt, jshe ..éni 3rivasic¥a, /o sri D.C. srivastevs

r/c 520KL Kydaani, Allahabad.

S ~ziesh Srivastave, 5/0 sri Kripe ShankeT, r/o
72« C/2, atiara Road, Rharadwsj Puren, allanabad.
a, Shen Shyam Singh, s/o sri Zefe 5ingh, Rfo vill Naraye

npur, Post shivgarn, Distt. Allahabad.

5, Brijesh Kumal Pend&@y, s/o sri S.K. Fandey,
r/o «6, Kinche n.i enca prasad, @lviye nagel,
Allahasad,.

... Applicents

Yersus

1. Jricn of india thro igh senersl li@nagel, N Rly
naroda HousE, NewW De Lhi. :

2. rivisionel Rajlway landjel, N, 1ily, alichabad.
e sr, Divisional comunercial susdt. N.o RiY, Allatiabad.
\\ ... Responsents

Qéhf

- -3¢

e e
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. 56, Originel Auvplication no., 1344/92 e
| L 1. Vinod Kumar Srivastdva, S/g Sri R.P Srivastava,
L r/o 751, .uir Koad, {ne japui, allohavad.
| «.. Applicant ;
- f_- _ o Versus

1. Unionl of indis throwgn Gergrel Jianager, N. Rly
BEarcdas Houise, Mew D¢lhi,

2. Divisi .na. Railway jfanager| N. Kly, A llshabad,
3. sr, Diveional Comme#cial Supct., . Ly Ailahabac?

.o HESLONdETtS

57, Originsl a-olicaton no. 1230792

i. S.kie Inamudfin,,§/oisri S, imer.ucdin, B/
781/Q, ShenshyemSi-ager, Reilwov Golony, A llehatad,

2o Dheerendra i.ath Saxéna, s/p 5ri Deina hath S.xena
Rfo 46-21=4/7 Rerdr| K& Purg, 'Sulem Sar2i, ailahstad

a e .'n\ppli Cénts

|

Versup

l. Jai on of india through Genprel Mensger, N. ly
saroda House, MNew Deahi,
2. nivisional Railwey mbneger, N. iily Allehakad.

3. sr. Divisioncl Ccmmkrcial Superintendert, N. Rly S
Allghebad. i
T |

ve . espondents

O§.. original 4 pylicet on no. [123v/32

le Prem Shonker, 3/0 4ri G. Jhenker, r/o 36/31 Kals
Danda, Him]atgang,‘A]lanaLad,

2. Kemes hv.r b aeth 3nemne, S$/d sii Ram 131- dircla KagaT
Lucknow. ‘

l | " _—‘p};’licar‘t.

h
‘ f

Versys
1. gnion of andi@ thrdqgh Gengral hanacer, B, nly, ;
§erode House, Allahaiad. '

2, ?ﬁv&hional Raiiway hianages, N. Rly, aAllahabad.

\QU‘}"’ - . 3
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. ‘ 3. Sr, Divisional Commercial Supdt. N. iily Allehdbad,

... nespondents

59, original application nc. 647/92

1o VerunKuaaar Snukla, S/o Sri s.F. shukla, r/c -
79 A inhazpur, S8eni Ka Hata, all:haved.

eo. Anj licent

Versus

1. onion of sndia through Gonerel tanéoner, Ne RLy
marode House, lew Delhi,

2. Divisional Railway Meneser, N. nly, allehebas.

S :r. Divisionel Commercial &updt. N. Lly
~Llehabad,

.o« HespoOncenis

' ~
6G. .riginal Ap;liceticn no. 4%4/98

i. suresh Kutsr S/o sri Talsi Ram r/o 25, Lukoce Gand,
Allangbad,

Versus :
1, Jni n of inide through Generel Mamager, M. Kly
- perode House, New D:lni,

2. The pivisional Reilwsy Marager, N. Rly, Allchabad.

2. The Senior Divisonal Coomercial Supdt. N. Rly
Allshaoad.

4. 5r. Divisinal barsomnel Officer, N, hly, Allcnabad.
o N Sr. Divisicral Ac-ounts ufficer, . Rly Allehsoad,

... HDesuondents

€, Original Applicetion no. 495/92

1. Rariri Kent Fatel, 3/0 5ri Cnandré Shexhar, B/fo
2, Rama nand legar, Allepur, Ailatabac,

\

Ve --32

" s Applicaﬂt.
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- o : : . :' s — _ B,
| 1; Jnion of indie throgh the [General M@neger, h;:Rly
' rarogs duuse, new lhl. |
2; Divigior el Rallwey Jianager, N. Rly Allenebad. ;
. ;% 3. seniro Divisionel Commerciel Supdt. M. kly Allshabad. |

;o 4, sr. Bivisionsl personnel gfficer, . “ly Allahelad.
5. nr, Livisional ncc#unts Officer, li. Ely Allchalad.

MR Re..,pu '91 't.S

¥

- 62. Crisincl Applicstidn no. $13/92

1. Frabhs shanksr Yadav, 5/0|Sri R.F. Yedav, r/o
1C Thron hill foed,y allahpbad.

.+ fpplicert

Versys

1. Jnign of Ircdis threugh Geperal . gtiacer, . |
Paroda House, MNew Pelhi.

oot
s
-~

2. Divisional Reilway|itanazer, K. Rly Allehezec.
3. sr. Divisional Compeercigl Supdi., K. uly Allenabed-
4, Sr. pivisioral perpsrnel fficer, K. Rly Allehabad.

ik

5. cr. Divisiorel aAccpunt Offficer, N. Rly Allehabac.

9}

ess OE sporpdents

f:::j&ir Oritiral Applicatﬂon nn. |527/02

1. Anil Kuoer srivasiave, S/de svi VUK. Brivaesleve,
r/ol iily Quarter,Sdcecercdnl, Jileebbi.

Ze t rakasht Chondre pdncey $/0 58i AWE. 1endey, />
191/24 Ra'roog rud, Allefabad.

¥
| 1
L : 3. Rakesh pretap sirgh, S/¢|sri RoP. singh, i/o
= vill © p.C. Kotwa{Tehsil|phuipcr, Distit Allahabsc.

F 4. Eharatj Khore, sdo sii §.¥. Khere, r/o 36-p-Anlyapar,
; Allzhebed. -

ees Applicaents.

Vers as \\

«-.23

- "J&*.r-:“*-?-mgd w,w-ﬂh.;;._‘g-_,i L | TV 4_"__
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H Union of India through §edic tory, mailway Board
nail Lizven, ew DeliRi.

Z. Serer:l Loncger, N. hly [erods Tiouse, New Dihio
o ~rief Comme rcicl Suedti. Y. LHly Aarucs 1ibuse,
cew Jelihl.
4, Sivisivnal Rallwey e €I, N Wiy, Dt Office,
sllahabad.
2 -3~ i vi i B S T w "1y flle:avad
M Senidar ivichnel \,umﬂ'.&léiul SIPGT. e ndy A Leiail,dle

O staiicn Supdi. . =ly Allehiguads.

ee. RESPONUENTS

64. oIisinal .pplicstiorn no. 632/32

1. valeve Kent, 3/o gri S.K. rivesiove, I/0 308
Zanhambari ousin Scheme, Bharodwejpural, ;1l3znhepur,

Viersus

o

L
1

P

i
1. griion of indie, thro.iil erzl angosr, L. Rly

new Delhis

2. civisional Leilwey “cnager, N. ily, sllchcbad.
e seniocr pivisionol Cemmercial Supdt. ive iy aAlichanad.

6. oriociral applicetion no. S76/7z

1. Shuspil (Juma l/Sll\c sV, / 5ri Lekshmian Frased
“1iv osievae, r/o 150D -asauk cri 9r ih Liranan Yojhia,
Sdlanapar,  Lissctad.

Versus
1. Urior af indie throanh Sonerel leneger, 1. Lgilway
Serods llodse, lew Doihi,
2. Divisicnal meilvay .otaier, Ve aiie Acianeiad.
3. sr, Divisional Comrercisl Su-die, I ly allatavad.

. Divisions! Jersmnel Officer, N. Rly sllebased.

I
[%2]
H

) . a1 21 abzbadd
sccounts Cfficer, N.o Rly ailahabad.
\ ose pRSpOndEnts sy

Qs

Divisional
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66. Origiival applicetsde no. 477/92

~ e ~ - [ b — ! S
1. Avun Kumer, 5/0 sri Syen (uand, r,/u 42, itoke J

ka
caugh, silchabad,

-

vee  Applicant

Vers g

le Jnion ¢f india throlgh general méneger, . Hly
Baroda House, New Pelhi.

)

Tard ol e . . e - noam . i R B S ) »
< Divicgicicl .cﬁl\ﬂc}’ e@ery 1. ey Allchonad.

. Sr. Divisional Commércial Pupdt. . Kly silcicbad.

4. 5r. Divicionel F erdsnrel Vificer, 1. KRly Al:a abzad.

Se Sr. Divisional accognis. Cfficer, Il Riy allahabed.

... Respondents

: ! ai7. Originzl Applicztion no. 231/63

s 1. Up ‘Pdra sinah, S/o i Z. gingh, r/o Tejeur Fost
N ‘ eldih, pP.s. sck Mpih, Dilstt. Varasrael.

2. BRajesh umer singh, k/o sril a.n. Singh, 1
Taipur Fost sakaldhi} F.S. Gs sldih, Distt. Vararasi.

;&‘ L3N ) ,‘"ﬁpliCaﬂi
&
L Versus
le ©f india throaph General Lanager, iv. gly
. Y Bosrd, Barqdd House!| jew pelhi. ' 4
; 2 Commerciel sdédt. I, fily Borcds House. new Delhi
3. vral Reilway dgnager, (N, «ly allatzbag.
4, St. Diveional Cemmerdizl Sugdi. N. Rly allawcoad,
ee. HEeZpIncenis
06 . Criginszl spplicatior ho. 223/63
| 1. Sanjcy Nersin prasad, /9 srf R.L. Presad, r/o :
i 22 Leth no. 1 lew mehiel, Lughalsaras. ;
2. 4 .4T3in PFrasad, sfo sri K.

k{1

Lol ari . Prasac, r/o
Sl vill Nadilpur, rost Cheraon, | Disti. Varanasi.

\ «o -Applicant




o
o

[ =
L]

Vlersus
mio, ot lngie, thro:gh senerel jonsger, N. Rly
fed lwgy Blaerd, LiZcde HOuse. 0w olni,

chic{ Commercicl Supdt., L. Ry EBeroda lituss,
j":ev‘.f DC lh] .

bl Id

CLivisionol keilwey NManaver, .. sily, Adlshobad,

sr. Divisional CZomaercisl, Supdi. lorthern Feilvway,
~llghabac,

ces LESpCNAENTS

Tivael Suilz Ul NV 216 /02

~ . N / s o L P
Nam singh Yadav, S/0 SI1 [ 1rox, TS ViLld.
sureihiarghal, §.C. Suhansa, Tovlaal pzlil, Doziv.
Fratepaari..

-

me Shanker Yadav, $/0 5ri R.L. Yadav, r/o vill.
Rehdaul Xhurd, P.0. Gaura, Tehsil Fetti, Distt.
Fratapgern.

On prakash, S/o th R. Dular r/o vili, B
Kniurd, P.U. 3 L&

vosudev, $/0 K.i. Yadav, /o vill. Yudia=ka-purs
Tehsil “lech ischar, Distit. Jaunpur.

... Applicants

VeErcJds
snion of Indie lhrough Senergl Naneger, .worthern
Rallway Rellivuy Doard, Barogs lodsa.
chief commercial Supdt. N. Rly, daroda louse. hew
Delhi,

Divisionsl Ralilway Mens o, v. Rly Allc aled.

Sxe Divisional Gommzrcel.l Zupdi. N oy, Arianaved.
es.  nZ3o0OnIEN1lz.

srigianl gpplicetion no. 137793

chet Cinzh, J/a $ri Rel Dohadar singh, r/o vill.
Inarcoon, ; wsi sewrahe, Disztt. Verernssio

P _
iv Konar,jelicshrs, 5709 d¢¢ s.P. liichre, r/a
‘.’l].l Tatlhera, IJ,)L; Jeu'lu_'; SRV Di_‘b—l.; -\ll ebad.

Vinod Keawor Gingh, /7 5.1 .. 2inan, rjo
5 1 — — - ~ W | - - T
'11) Gaon, FOst Sewwadh, Distit, Vot Loazio

Q;\L - ~.36




/] do 1/ °

iri 3+5. Triothi,’

G Jaxesh Chandre Trig a
‘ Seidatad, Disti. aAllans.ec.

G ’
rfo vill. shisakpula, Posi

5. shyam Krishen Dwivedi, s/d 321 V. Dwivedi, /0
vill., Topo, Leushadrsh, Dilzti. Allabo.od.

P Applicaﬂt.

Versds

i. Jnion of india through Zngrel Manescs, (. hly,
Reilway Dhawen, Balods ilohse. ..ew Do lhi. >
2. G.ief Zommercicl Sypdt. iLgroda House, iew Delhi.
3. Divisional zeilvaylianazer, . &ly & allahubad.
4. "%ni8§f9t1{51uuul kggg&rc;al, sucdts L. Rly,
. _.es Respondeanis

Ti Q. Ciiginal Applicatign na. 162/93

1. prem Sharker, 5/c $ri 3.H.N. Fandey, 1/0 45 Zariwen
Tela, allahabad.

i 2. Sanjlay Kumar, Srivpstave,| S/o s:xi (Late) R.P.
Iy Srivasteva, r/o 16Fll l.ew| Sobhbatiabagh, Allahaiac.

Sl

ri NLN. Adhdkazri. 1,0 095§

3. 3;3’..!'tar'. ‘-\du.-.Kc.“, S/,
tocd Colony Allsha

T
€. U

a

4.  JagGish presad srifastave, s/2 sri ( atE; N.P.
jrivastava, r/c 97YA, Karpals, allatabev.

5. FRajendra Selaswst, /o sifi P.S. Saresvoi, /0
63 Jeriwer Tola, Alllsghelef .

O m [lrakech Zrivastpva, 5/ 3ri F.i. 3iivastevs,
/o [Ews (54) 3aghafbiazi Jplony 3/3 allapur Allchabad.

7.  dbhilesh Kumer Sefivestevle, 3/2 ori T, Srivesieve
ny 0 945/3 Shonshyelh fagar] Hsiluway Colony allshabsc.

g Aashytosh umsr srikcociczvs, 3/0 51l L.5. Spiwvasiova,
1/0(95/11 sarvocsyle hagsrl, Allchebac.

. Y-t orcl B Uih S.oivasheva, 3/ %11 5.0, Siivasiavs,
I?O $D/11 czivoadeyla .oaserl, Ailshesbac.

10. Weersi fumar Vermg, 5/0 3.1 K.S. Verms, I/0
190/122~ 4 iietiyard Roaag, |[niichebead.

i ‘\’QrSus

LA 1. Lnibn of India thio.igh Zdaeral Manager, Me Aly




- tailway overd, ! rode Tlouse, Ak ew LF v
e Shnedf personnel Lrfiger, borlnern Csilvie, aved
Suse, Lew ot ihie
Se Divicionel mailway anodely Lo 1y, Alleghabecs
- . Sernior Livisional smmel Ciol Supdie foe ALYy

Sy .
AL iEnGhads

A
7o, oriciiol AR Ticatliun No. 151/93
. o -/ I o , . - .
i ;nwu W T JeCot, S/C Sia FoelLe.Ya0Qav, A/O 1 Ob= A
fie ) ALD“’"‘. b dwalbe.
2 r3ileriis Setal VRITCG, 5/0 S1i Beba VeIDE, /o
uu;/4i- ofvE Tilsk . agel, Aliahetad.
- - . ' . - K
G Wine Teeshweri, D/C SFZ iam Das jo /32~
acar r‘llahdbuun
L feotava, /O STL A crivasiave,
Load, A lamsbeds
5. rziesh KONaI, s/o 5o S.r.g. Jrlvasbo”’ rfo
EJ':!CG;JD Sll\’g.:«.u'\\,, JJL.:! anJ. l, ,_)lJ[Al\_,U.
O Avecosh Kot 5irsty, s5/0 5 Jo5inaby, r/o surshlye,
gt .anscih, ~icite Cellias
- o . / 2 .- g
i Af‘]r* nl ]\JTL.A SrlvasiaVig /0 3512 Vet o glJ.’\'&.‘.Stc_'-Va,
I/O 28« A wrishan 1.eGaly, Aila..aLad.
S e Laruhesh Kumeal, s/e 311 Te c oiln, I/C DelmG chenshyais
1233l sllghabac.
A\
T Shyam FI e’c 5¢i P. L&k rfo
Cvws o4 8 Llehabod.
— . . —~— i S .
1C. Lelit Konsr, s/o 5ri rrem Kuhaf, Y/ 1611 Vew
JOhuatla '“‘-'q, Allahabad.
8 H,p..‘..lll._j’t
\iers.us
I Griion of andia hroJgh Genelal LeiieGEls L. nly
BaroGa Li0usE, . ew nelhi.
g Shiasf personnel Officer, iv. sly, hRalnza Houme,
lew Deihde
S sivisional unellway vanieel, e alyy Allghebed.
4. 5eniol Divisional ~omnc:€iel  3apdte b iy aiigtebed

e s OTLeGlS




N
83 of 19?2
of days of erking varies
i
“the peripd ef werking ef 1

1982, z

.&f this Jrin

- 38; :

o

e

riginal Applifatien |

No, 150 of 1993

L. 5hri Dhirendrs

shri H.M, Mithy

Indrapuri Cele

nager, N, Ra
fice Bareda

identical questiens of fa

lahabad,- -

Versus
ien ef India fthreugh

is bunch ef _7% gases
fw

Kumar Mishra, s/e

a, r/e
'y Alla

E R(RE

23/47/107 B
hpur,

.e -lo Applicant

Genral »

way ‘Head Qucrters
use, New Delhi,

Cvees Respendents

ERVED )

in all invelve almest

t and law and reliefs alse., O.A

in each

he appl

Cellectefs ranges between

‘allegatiens made by the ap

2. - The applicants a
the peried. i

of January 1982 @ ks.15/= p
that on the

they made representatien r gardin

Volunteer Tigket Collecter
.l? ._'.l 086 -

3. Reliance fer the

dicated by them in t

s being treatﬁ as the -"leading 0A., The number

» of the O,A and broadly
icants as Vaelunteer Ticket

days and that tea en the

te 18
licanys in the menth ef Janua%r

Rleged

r day.

since

that they had werked fer
he varieus 0.As,i.n the menth

The applicants allege

asls of Railwqg Board's letter dated 6.2,90

g their re-engagement as

they had werked prier te

laim is based on the decisions

12l alse g P.5,

in a few O.iAs preferred

Ve )

0.¢p39




s 39 i
by prrsons similerly circumstanced. The applicents,
therefose, have sought & relief for a direction to the

i espondenis 1o re-sngage the applicanic as Volunieer

—icket Cullzctore or mobile Booking Clerks &s per Extant

Aules. They -heve—skso in some petitions prayed that s

Girection be issucd to ihe rsspondenis to teke ihe peti-

Licn>rs on duly and pay back wages from 10.12,60 till

) the dete when they first prescnted ilhemsé@lves for engage~
men<t,
4o The respondentis heve itesisted the petition encd have

riled & councr affidavit as also « supplemantary counarx

affidavit,

o Tha applicanté have filed & rejoinger &ffidavit,
The appiicants heve admit:iedly nct re~engaged aftier thedr
short stint rangin§ between 5 to 18 days in the month of
Jenuary 1982. The Reilway Bosrd's circulers dated 642,90
is annexed as winexure AL to the leading C.A and heve
21so been annexed in x%xX sorme of the U.As. Ap.rusal of
the said letter shows that in the light of the judgmeni
dated 26.8.87 of the Ceniral Adwministrative Tiibunal,

< principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera
Mehita and Urs Vs. Union of Indie and Ors) end cismissal
of the SLF No, 146i3/87 by the Hon'kle Supreme Couxt
6n 7.5.8S. The hailway Boerd has decided ithat the 'fcut
0ff1 cate for being considzred for shsorpilion in
regulsr employment against reguler vacanclies earlier
proviied to be 14,8,81 will be substituled by 17.11.60
Paragraph 3 of the circular letter is the ancher shest

for the claim in the present U.A which reads as undet -

\
Lo

o s 40U
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hdd
L 2]

In regard te canidates engaged as Mobile

Boeking Clerks discharged censequent en

igcentinuance |eof the |scheme by zenal
I - Board's
ilways, as a result of/ﬁlﬁ&;letter: dated

7+11.86 or any earlidr instructien to the
ame effect may be re-engaged as Mebile a

eoking Clerks ps and when they appreach
be Railway Adm nistra ien in regular
leyment may e censjidered after fhey
omplete 3 years of service ag Mobile
Beoking Clerks nfthe ame manner as in
the case of othrf'Mobi e Booking Clerks

cevered under pgra 1.

b,

Beard letter dated 21. +82 and the f'cut eoff date!

providﬁd herein was 14.8.8].
3

3. g We have heard the learned ceunsel fer the parties,

paragraph 1 ittentlon was invited te Railway

¥ Shri B,B, Paul, ¢eunsel appearing fer the resp
ndentsifa sed a preliminary ebjectien that the O.A5 are

barre*y ime, .lachesga acquisesnce,

9€. " The learned ceundel urged that the applicants

have net been engaged after Januory 1982. He further
swmitted that the Railway Beard's letter dated 6.2.1990

dees net govern the épplikants whe alleged te have werked
fer a peri-

Collecggrs
- net discha

d between 5 te| 18 days as Volunteer Ticket
He further sibmittefl that the applicants were

ged censequent|te discentinuance of the scheme

é by the Zonajl Railways as l result of the Board's letter

:.‘._gas* |w& tinydnée ‘\hSd taken ﬁgac‘ fcur

B beopal
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years earlier and net on the basis ef the Railway Board's

said letter,

1¢. The respendents have alse disputed the cerrectness
of the averment made by the applicants abeut their having
worked fer the duratien indicated by them in each ef the

Os, The applicants in suppert ef their assertien of

having werked in the year 1982 f£or a number eof days indicated
by them during the 'Kumbh mela' have been aneexed, copy ef;
obttificate stated te have been issued by ene Ram Das whe

has given out his designatien as/%iiﬁet Cellecter AKM, N, Rly
Allahabad., Cepy ef such a certifiéate has been annexed as
Annexures A=3 and A=4 te the leading C.A, Shri B,.B. Paul
submitted that Shri Ram Das was net cepelent te issue this
certificate and the said certificate cannet be treated as
preof ef the werking peried ef the applicants indicated in

the ceréificates. We, however, feel that it would net be
necessary te enter inte this centreversy for the purpeses ;

of deciding the O,As. We, preceed to decide the O.A in the
light ef the claim based en the provisions of the Railway

Board's circular letter dated 6.2,90. we, hewever, make it

clear that we may net be understeood te have accepted the

s B

claim of the applicants with regard te the days ef their
werking, We may take up the plea ef the O.as being barred

by limitstien, Admittedly, nene ef the spplicants initisted i
dnyﬁLﬁJC1§}proceed1ngs in any ceurt te challence their |
dlscontlnuance made in Jsnuary 1982, The €entral admini-
strative Tribunal wss censtituted in November 1985, These j

O.rs have been preferred in the year 1992,

1%. As noted hereinabeve, the basis fer the claim :

apart frem the provisiens eof the Railway Board's letter

X . - -




s 42

of the Tribunal.
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Ghove A0S COVEt Da0s heSper] a1 0Pe 50 eIt LA AT E5 0 aropt
Subseguently, the Railway Administratien consideredx the
pessibility ef framing & scheme in the light ef the dire-
ctiens given in Lslji Shukla's case by the_BéﬁCﬁ‘if'thié
Tribunal which was adlse repeated in seme other O.As which
came fer decisien subsequent teo the decision in Lalji

Shukla's casge,

12, The Railway Admninistratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Volunteer Ticket

Collecters fer abserptien and regularisatien in greup'C!
e

categery pests since this weuld militet fgainst the statutery
previsiens laid down fer Recruitment eof Ticket Collectors etc

as centained in para 127 ef Section B of Chapter I ef the
Indian R;ilway Establishment Mznual 1989 Editien, They have
further taken the view that ne such pests er vacancies exists

on the Railways fer Volunteer Ticket Collecters/Mebile Beooking:

Clerks for their re-engagement en casual er daily basis,

1%, It was also held that re-ensgagement will burden

the public exchequer and will alse enlarge backdeer entry

and will effect reservstien pelicy as contained in article

16(4) of the €enstitution ef India. It wés alse held that
framing ef such a scheme for those Volunteers whe have clearly

werked fer a peried ef merely for 5 te .g days will be against

public interest as the pests filled up by them are generally

by direct recruitment threugh the Railway Recruitment Board

open for general cempetitien and the eligible persens at large i

would be deprived ef their legitimate rights,

QﬁC\’ e« .p44




scheme hes been given up after

47.11.86 and the Railway hdminigtratien has fer cogent reasen

indicated tlmt it was netf feasible te draw up a scheme as

rejuired in orders passed Mn varieus O.a.s

E}; 16, hri B.B. Paul lhas algo invited ) eur atté‘tion

to certain|decisions in review petitiens which were allowede

T

Principal
ment had b

@n the basis & an cnolegy of the decisien by the

ench in 'Neeral Mehta's case direction fer re~engag

en passed in e 0455. While Oub@qﬁz? allewing th
review pegitiens it was neted that the decisien in Neera
Mehta's case was confined te Moile Boeking Clerks and there‘
~ﬁg;ﬁgj : '« 18 ne parity between :Msbijle Boeking Qlerks and Velunteer

Ticket Col

ecters, The present applicants fall in the later
categery. '
16,

frem time

uite a2 large nmber of decisiens have been rendere

o time and thel view tlaken in the earlier deqtfionﬁ

;15.;§ have been washed dewn er pven ndt accepted in latér decisiens

and a directien te draw qL a scheme was enly previded as in

lzlji Shuk

- subsequent

a's case(Supral}), which was followed in many other
decisions, T:[ turng end twists which have taken
place in the view empresskd on the question have been referre

to show that ihe decisionks of tHis Bench of the Tribunal on

. . . dre
the basis of which the applicants/clziming similar benefit
being extended to them do| not hdld the field.

: l-'-
%;the’gpplic

bgnefit [of the
nts that:the{ﬁ Cisions in some O.As in favour of

We may now takE up €9r consideration the plea of

13 similarly

51t igingw fairl#aﬁﬁil-!ﬁtﬁled-that'the judgment of the Tribun:
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ituaﬁgd«persons may bg extended to the applicante,
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f[of that mctter of any court does not give rise 1o a
cause of action, It is the orders of the authority
concerned or their inaction which give rise to the
grievance and the cause Qf action based upon this has tc

be considered for purposes of detlermining whether the

petition is btarred by time under the provisicns of Sec,

21 of the Administrative Tribunels Act,

13. A: was noted by the ledrss Bench of the Centrel
Acministraetive Tribunal in o declisicn reported in (1%%4)
28 AIC pge 2L 'Tamil Nadu Divisional Accountanis Assucia-
tion anz urs, Ve, Union of India and Lrs, this position of
law hss been clesrly affirmed in the judgment of the
Supreme court in.'Bhoep Singh Vs. Jnion of Indie and Ors,
(1992 ) 2LATC page 675, Before the Madras Bench the
question of dolay was reised and it held thatl since the
delay has not been satisfactorily explained the C.A was
re jacted on ithe ground of limitstion alone, In that
.case an corder adverse to the applicants was passed ¢©n
;} 14.10.8C. A decision on o similar order waes rendered
ty the Chancicarh Bench of the Tribunsl on 1.5.91, There
after the spplicantis Assccigtion moved in the metizcr and

made & representetion, 5 years delay was held as fatsl.

1¢, A Full Bench of the Zrnskulam Bench of the

Tribunel in & decision reportzd in (1994} 28 AIC 177 hss
8150 taken tha view that decisions in similar cases cannot
¢ive & fresh cause of action and the period must be counted

from the date th2 c¢lcim relates,

\
W
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~ Supreme Court, tock the view tha
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2L, The Hon'ble Supreime Court in 'Bheop Singh Vs, Union

¢f Indiz snd Urs(Supra) had inyeralia, held Lhat“lnordlnate

and unexplained delay aod lachds by 1tself/a good groung

to refuse | relief to the petitidner irrespective of the

merit of his claim., It was als. observed that Art, 14 or

the principle of non-diskrimindtion is eguitable principle,

-

Therafore, any relief clpimed ¢ that basis must itself

bt founded on equity and not hbe

g

recent decisiun of Hon, Tuprere

glien 1o thal conceptn,

23, Ve may also refer|tc a relevant observation mede in a

Court in 'Retan Bancra

Semant and Urs, Vs, UhiO% ot India and Urs reported in

1994 S.C.G(L&S), page 182l The petitioners before the Supre-

me Cowrt in that case we#e casual labourers of south eastern

Railway., They were a‘le%ed 10 heve been gppointed between

16564«6¢ anc rep e sented ﬂetween

their petition sought o directid

1875~78. They, through
n to be issued to the opp,

parties to| include their inames in Live Casual Labcurers

Register after due screering angd to glve them re-employment

according to their senjodity, -]

amongst others and was a few 3ud

court in 1985 andiM8g7 direfting 1
prepare & schems dnd-to aLsorb t
accordence with +their sanLo rity.
1o have made a representaknon in
which it was alleged that they g
of the Supreme court, Hich court

Bench of the C.,A.T. In the fact

1990 held that two questi

he basis for the claim
¢gments rendered by the‘tbex
he Railway Authorities to
he casual labourers in

The petitioners appeared
186C to the Authorities in
ce not following the orders
of Calcutta and Calcutta

s of the said case the Hon,

L since no explanation has

ns arise;

been given |as to why the Ietitioners did not approzch till

\
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(i) vhether ithe petitioners/entitled as s

matter of rigcht to resmployment.
(ii) whethar they hewve logt iheir righti.s
it an%)oue t0 deley.
22. while dealing with the said guestion the
following observeilion . a3 made i=-
" ley itself deprives g person of his
remedy avelilasble in law. in abs@nce of

an; fresh cause of acilon or any legislatiion

a person who has lost his remedy by lapse

of time logses his right zs well",

23. A Full Bench ot +the Tribunal{PE, while
cecldlng U.As 767 and 842 of 1585 made the following
relevant observation;:-

" Il is niil cpenew tc court of record to
pess en orcer in respact of perscns who
ere nou even present before 1l by any
drpplication or petition.  In this view
cf the matter the view teken in the
case of cne cr more employee by a judicial
forum cannov be i?,sc factc made appli-

cable 1¢ all cther employecs n the same

cadre, rsnk or siiuaticn by another

judiciel forum."

N
.

his cbservation also sugpcrts the view faken here inabove |

thet the judgment in a csse does not give a cause of
- viho
acticn to ancther employee,/claims to be similarly '

circumstanced as the applicant in other case earlier

decided. , \

Vﬁéb + s PAas
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24, ahe

ithe ra2spon
P

rendered b

Jnion of dindia snd Urs, .

the said ¢
case in hea
as Mobile

been encac

that he hea

3

circglar ¢

ccnsidered

fzats have invj

y the kiincipal

1o.rned {

ase the fests dre almi

lted oul
Bench

eportcd

=d. {hereafter.

nd. The appligant al
|

Buckina Clerk #rom 1of
|

|
s «worked for 3# days
I

- He meq

f the Railweay %oard d

for ebsorptio% as Mol

rounse l app2aring for
altention 1o ¢ decicion
in 'Ashish Chakraborty Vs,
P in 1994 (i, ATJ 382, In
pst identical as in the
leged thet he was engaged
5,85 0 1£.7.8D end hed not
je & representation sta:ﬁng
in 1¢8% and in view of the
sted 21.5.02 he be elsc

bile Booking Clerk. -The

spplicent ts representatiLn vias pejected and he was informed

that he%cennot be absorked in'terms of the letter deated

12.8.92. In th2 szid czpe the gpplicani based his claim
on theébasis of 2 decisi¢n of the F.B. in & similer bunch
e  of thelcases, The Division Bengh tock the view that

| there Is no parity or simil:ritly beiween ihe spplicanis
Ccase aéd 1he applicanis in the bunch of cases dec.ded

It was held thpt since the services of the

earlier,

applicant was not disconkinued |es a result of Reilway

Bcard'é letier dated 17.11.86, [the ap, licant's caﬂ?uvéi.
ﬁ'% kﬁg'not coverad by para B of ihe Railway Board's letter

dated 6.2,SC. Since he was not| discherged consequent

. upon discontinuance of the scheme by the zonal Railway

as a result of letter dd

orteins herein alsc and

-+

256 S in

Supreme court in 'Bhoop

(Supra),

the said caseJ

the guestion of

ted 17,
.6 have
refery

Singh \

de lay

11.86. The same situation
alreedy held accordingly,

ing tc the decision of the
's. Union of Indie and Ors

wds also




considgred znd it was held that the petition was barred
by limitation, The cause of action having sccrued @ in
July 1985, The said O.A was filed sometime in the year
1593, R

24, The learned counsel for the respondenits also

invited our asttention to anolher decision rendered by the

same Divigion Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994(1) ATJ
po=84. i !
2%. The petitions before us are clegrly barred

by limitation as provided in Sec. 21 of the Administrative
Tribunals Act. The provisiogg of the Railway Board's

letter dated 6,2.90 is not attracted and applicaeble to the
aprlicants, |

29. Admittedly, the scheme hzsX been given up
since after 17,11.86 and is no longar in force., This fact
cannot be lggg sight of. The applicants'the:efore, cannot
be granted/}eliei;prayed for by them. The applicants also
raised & plea that one Shri R,N. Shorey and 12 Others Volu~
nteer Ticket Collectors have been included in the approved
list of 1982, It is, therefore, pleaded that the respénde-
nts have been given re-engagement to some Volunteers as
vVolunteer Ticket Collectors on Pick and Choose basis.,

9. | In the counter affidavit, it has been indicata
that the 12. persons named in para 4.1C of the leading O.A
had been re-engaged as Mobile Booking Clarks and not as
volunteer Ticket Collectors, The allegation, theiefore,

ha been denied, Be that as it may, the applicants would
be entitlsd to the relief claimed by them only if it is

based ¢n any statutory provision. The act of ithe respo=-
néenis in re-engaging a few which has been satisfactorily
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